
Between:

AND

1 !mt. Shobha Rani Puthana, Wo. Krishna Mohan Reddy puthana, aged about
52 years

2. Sri. Krishna Mohan Reddy puthana, s/o. venkata subba Reddy puthana,
aged about 62 years

3. Ms. Sushmitha, D/o. Krishna Mohan Reddy puthana, aged about 37 years

(All are residents of Flat no.202,. plot No. 572, Sri Sai Kuteer, Rd. No. 4i3A,Mathrusri, Nagar, Miyapur, Hyderabad-500049).

IN THE HIGH COURT FOR THE STATE OF TELANGANA
AT HYDERABAD

FRIDAY, THE EIGHTH DAY OF NOVEMBER
TWO THOUSAND AND TWENTY FOUR

PRESENT

THE HONOURABLE THE CHIEF JUSTICE ALOK ARADHE

lA No.2 OF 2024
IN

ARBITRATION APPLICATION NO: 186 0F 2024

...APPLICANTS/PETITIONERS

1. sahithi sree constructions, .Regstd. office at 1-g}-tgtir, prot No.77, Frat No.
201,. Hara's Habltat, Jaihind. Layout, Madhapur, Hydera6ad, SOOOei,nep. 6vits Managing.partlgl SrjB.!gk!.hn11ar9yarii, Sio'e 

-A"Ja#yi,l,;, ;di ;rfiit54 years, No 1-9*t9l1t, ptot No.77, ft'at Nb. 501, Hiras'Ha6iGi, Hffi?
Layout, Madhapur, Hyderabad, 5OOO8i.

2. M/s. Live lndia Ventures.and. 
-Estates, .RgO. bV irs Managaing partner Mr.ZaheerAbbas, s/o. Late^Mr. V.ishwanath Rssri. offict;ila-)--oos71a7iiNiii,

Sanjarahilts. Road No.10,^HVQerabq_d E0OO-34 nep.Oy ils lrt-gr! Oiiiiidipartner Mr.Zaheer Abbas s/o. Late Mr.vishwanath, ased aboJtio"yezi-Rio.
R/o. 8-3-31 9l9, Yetlareddyguda, Ameerpet, HyderatjaOl lefinga;; -' *' " -

3. Mr. Kudaravallui Venkateshwara Badra kumar, s/o. Late KZSRRV prasad.

19fl _lp9yt I 1, 
yrs, Occ. Business, R:/o. 8-3-3.1 Us, velraieooyguoi, hreeiii

Fiyoerabad, I elangana

4. M/s. Kudaravalli Geeta, Agg{ qbou.t 45 yrs, Occ.Homemaker, R/o. 8_3_319/9,
Yellareddyguda, Ameerpef, Hyderabad, iel'angana

5. Mr. Kudaravallui Ramakrishna Kumar, S/o. La[e KKSRRV prasad. Aoed
g.bo.ut 18 yrs, Occ.Business, R/o. 8-3-319/9, VettareOOy,guta,-A;;ri;i
Hyderabad, Telangana

6. Mr. Kudaravallui sri Lakshmi, wo. Kudaravaflui Ramakrishna Kumar. Aoed
.a9oyt 15 yrs, Occ.Home-m9ler, R/o. S-3-319i9, VettiieOOygrOa, A#;il;
Hyderabad, Telangana-508254



7. Mrs. Kottapu Venkata Baby Rani' W/o Mr'-K' Marlhusudhana Reddy' Aged

about 43vrs, oc".e'sin";s? nv;'vir[-r'rii o2' Ap'rna Hill Park' Boulevard'

Chandanagar, uyoerauab-soooso "'RESPoNDENTS

Petitionunderorder5Rule20ofCPCprayingthatinthecircumstances
statedintheaffidavitfiledinsupportofthepetition,theHighcourtmaybe
pleased to issue substituted notice to Respondent Nos l and 6 herein service

through publication in newspaper -'Yuva Shakti" circulated in the area within

which the address of the Respondent falls'

Counsel forthe Applicants : Ms' Soubhagya Valli representing
Mr V. Seetharama Avadhani

Counsel for the Respondents : None appeared

The Court made the following: ORDER

Ms. Soubhagya Valli' learned counsel representing Mr' V Seetharama

Avadhani, learned counsel for the applicants'

Heard on l.A. No. 2 of 2024 '

Forthereasonsassignedintheapplication,dulysupportedbyanaffidavit'lAis
allowed.

The applicants are permitted to serve respondent Nos l and 6 through

publication.

Let a notice be published in Eenadu Daily Telugu Newspaper' Hyderabad

Edition.

For appearance of respondent Nos l and 6 before this Court through an

Advocate, lisl on 29 .1 1 .2024 '

Sd/. C.V. MALTKARJUNAV MA
JOINT REGIS RAR

/TTRUE COPY//
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HIGH COURT

DATED:08/11/2024

LlsT oN 29.11.2024

ORDER
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l.A. No. 2 of 2024

I*rorrr.* o.1BG ot 2024

ALLOWING THE I.A'
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